Name of the corporate debtor: Shiva Shakti Grains (India) Private Limited; Date of commencement of CIRP: 8th June 2023; List of creditors as on: 17.10.2024

Annexure — 7

List of operational creditors (Government dues)

(Amount in%)

Details of Claimant

Details of claim

Details of claim admitted

Amount of any

Sl Wheth % of voting sh: Amount of T a1 dues Amount of |\ |t of claim under
§ . Amount of claim| Nature of | Amount covererd | Amount covered ether ° 0, voting .s 1€ ] contingent ’ claim not . . Remarks, if any
No. |Department Government Date of Amount claimed N . . related party in CoC, if . thay may be set: . verification
admitted claim by security interest| by guarantee . claim . admitted
? applicable off
1 EPFO Employment 12.09.2024 14,216,709 NA Government NA NA NO NA NA NA 14,216,709 - .
Provident Fund dues The claim submitted by EPFO
Organisation, Batala authorities was rejected by the
CoC due to non-identification
of beneficiaries.
TOTAL 14,216,709 14,216,709 -




